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Rules of procedure and Conduct of 
Busincrs in the Rajya Sabha, 1 am 
directed to return herewith the 
Appropriation Bill, 1971, which was 
passed by the Lok Sabha at its 
sitting held on the 25th March, 1971 
and transmitted to the Rajya Sabha 
for its recommendations and to 
state that this House has no recom­
mendations to make to the Lok 
Sabha in regard to the said Bill/*

(ii) wTn accordance with the provisions 
of sub-rule (6) of rule 186 of the 
Rules of procedure and Conduct of 
Business m the Rajya Sabha, I am 
directed to return herewith the 
Appropriation (Railways) Vote on 
Account Btll, 1971, which was 
passed by the Lok Sabha at its 
sitting held on the 25th March, 1971 
and transmitted to the Rajya Sabha 
for its recommendations and to 
state that this House has no recom­
mendations to make to the Lok 
Sabha in regard to the said Bill.'*

(iii) “ Fn accordance with the provisions 
of sub-rule (6) of rule 186 of the 
Rules of Procedure and Conduct of 
Business in the Rajya Sabha, I am 
directed to return herewith the 
Appropriation (Railway*) Bill, 1971, 
which was passed by the Lok 
Sabha at its sitting held on the 25th 
March, 1971, and transmitted to 
the Rajya Sabha for its recommen­
dation and to state that this House 
has no recommendations to make 
to the Lok Safeba to regaid to the 
said Bill.”

(tv) “In accordance with the provisions 
of sub-rule (6) of rule 186 of the 
Rules of procedure and Conduct 
of Business in the Rajya Sabha, I 
am directed to return herewith the 
Manipur Appropriation (Vote on 
Account) Bill, 1971, which was 
pas*ed by the U>jc Sabha at its 
sitting held on the # tl)  Ma^h,
1971, and transmitted to the, ifcaiya 
Sabha for its recommendations and 

’ to state that M$ H&use has no 
recommendation* to make to the

Lok Sabha An regard to the said 
Bill.”

(v) “In accordance wtth the provisions 
of sub-rule (6) of mle 186 of the 
Rules of procedure and Conduct of 
Business in the Rajya Sabha, I am 
directed to return herewith the 
the Manipur Appropriation Bill,
1971, which was passed by the lok  
Sabha at its sitting held on the 
25th March, 1971, and transmitted 
to the Rajya Sabha for its recom­
mendations and to state that this 
House has no recommendations to 
make to the Lok Sabha in regard 
to the said Bill.”

12.39 hr*
ELECTION TO CO MM IT TEH 

E mployees State Insurance 
C orporation

THE MINISTER O r I ABOUR, 
EMPLOYMENT AND Rf HABH ITATION 
(SHRIR K. KHADIIKAR) : Su, I beg to 
move :

“That in pursuance of section 4<i) of 
the Employees’ State Insurance Act. 1948, 
read with rule 2A of the Fmployccs’ State 
Insurance (Central) Rules, 1950, the 
members of this House do proceed to 
elect, tn such manner as the Speaker 
may direct, two members from among 
themselves to serve as members of the 
Employ lies1 State Insurance Corporation 
for the term commencing ftotn the date 
of election, subject to the other provisions 
of the said Act."

MR. SPEAKER : The question i s :
“That in pursuance of section 4(i) of 
the Employees’ State Insurance Act, 1948 
read with rule 2A of the Employees’ 
State Insurance (Central) Rules, 1950, 
th6 Member* of this House do proceed to 
elect, In such manner as the Speaker may 
direct* tw© member* ffcom among them­
selves to serve as members of the Em­
ployeat* State Insurance CbrfWtation 

'far tom tern* commencing from the date 
i election, aufeject to the other provisions 

of Oi# said Act,”
The adopted



Si B 0> B. CHAITRA $, 1693 (SAKA) Be. Situation in Basi *2 
Pakistan

SHRI SHYAMNANDAN MISHRA 
($egusarai) ; Sir, a few days back a warning 
had been given in this House that there was 
going to be a strike by the railway employees 
in the Barauni area.

MR. SPEAKER : When you met me, 
I thought, you had sent some notice to me 
about that.

SHRI SHYAMNANDAN MISHRA : 
Now the <sei vices have been paralysed. I 
would like the Railway Minister to make a 
statement on this subject as to haw they 
uant to get about a settlement of the legiti­
mate grievances of the workers there.

SHRI S. M BANFRJFE (Kanpur) : It 
is sujh an important matter that the Railway 
Minister can make a statement &tw tnotu.

SHRI A. K. GOPALAN (Pulghat) : I 
have already diawn his attention to this. I 
have written to him sending the telegram 
that I had received. I have not received any 
reply. To day it is all paralysed.

MR. SPEAKER : The Railway Minister 
should make some statement.

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI OM MEHTA) : I will 
pass on the information to the Railway 
Ministci.

MR. SPEAKER : The Parliamentary 
Affairs Minister will convey it to him.

12,40 hrs.
RE. BUSINESS OF THL HOUSE
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MR. SPEAKER ; Some Members wanted 
that sittings or the House for the 5th, 6th 
and 7th should be given up and that the 
session should adjourn on the 2nd. Most of 
the Members said that they had their engage­
ments on these days. Others wanted that 
because of the harvesting season in the north 
India, they did not want to have the session 
towards the middle or the end of April. So, 
we reviewed the list of business and found 
that it could be finished on the 2nd evening. 
Even if we had accepted the other alternative 
to meet at the end of April, some Members 
said that was the harvesting season. There- 
foie, the onl* alternative open was that we 
finish the business on the 2nd evening and 
meet a little earlier or, if not a little earlier, 
at the end of May or 1st week of June. That 
was decided by the House. 1 put it to the 
House and they agreed to it. The Minister 
put the list of business for this week. I put 
it to the House and the House agreed 
to it.

RE. SITUATION IN EAST PAKISTAN
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